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Shri J.N. Jain Shri Narendsr Pal
APPLICANT(S) ' COUNSEL
VERSUS
A . .Union of India
RESPONDENT(S) - COUNSEL. v
,Dafe ‘Oﬁ'ce Report | _ . | . Orders
. | ) 27.7.1990,
v : | Presents Shri Narender Pal, counsel for the
: applicant.
f IE Heard, The lsarned counsel for the

‘|applicant sesks .to withdraw the present
|applicatiof, The same is dismissed as
withdraun, He may file a fresh QO.A. if so

ladvised,’
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